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up. ~ hospital Bioebem.iltry 
work .hould be carried out in the 
Bloehemistry Department. A sepa-
rate Microbiology Department 
.bould be set up urgently. 

(v) Additional posts in the PSM 
Department be created. The teach-
in, programme is not being 
satisfactorily conducted due to 
inadequate staff and teaching 
facilities. 

(vi) The schedule of clinical 
p08't1ngs in the Department of 
Medicine and Surgery should be 
modified as per the Council's recom-
mendations. Facilities of air cOn-
ditioning be provided in the 
operation theatres fOr major 
sur,ery. 

The report of the Inspector was 
forwarded by the Medical Council of 
India to the University of Mithlla on 
2'1-8-19'79 with a request far a report 
QJl the compliance with the recom-
mendations made therein. The Gov-
ernment of Bihar forwarded a COIn-
pliance report to the Meciical Council 
of India on '1-12-1979. 

The Council also carried out ins-
pections of the arrangements for 
postgraduate teaching and training 
during the year 1978 and 1979:-

1. M.D. (Obst. & Glnae.). 
2. M.D. (Pathology). 
3. M.D. (Paediatrics). 
4. M.D. (Genl. Medicine). 
5. M.S. (Genl. Surgery). 
6. M.S. (E.N.T.) 

The inspection repOrt on the func-
tioning of the postgraduate depart-
ments are more or less satisfactory. 
Only in the report On M.S. (E.N.T.) 
the Inspector has suggested further 
imProvements. The various inspec-
tiOn reports were forwarded by the 
Medical Council Of India to the 
College and the University with the 
request that the reeommendatioDa and 
euaeatioDs made thereJn may be im-
plemented. 

Cdteda for GIui ., CaI'~ 
APetnIIee fe Dotat •• 

4525. SHRI K. LAKKAPPA: Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to « 

state: 

(a) the criteria for granting carl 
conveyance allowance to the doctors 
of Central Health Service; 

(b) how many doctors haVe paid 
domici~ visits to the residence of 
VIPs and ofticers of the Ministry of 
Health and Family Welfare during 
the past two years; and 

(c) what has been the number of 
such visits as COmPared to the visits 
to the residences of Class II. III and 
IV officers? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NlHAR 
RANJAN LASKAR): (a) Doctors 
under the Central Government 
Health Scheme (and not Central 
Health Service) are paid the monthly 
conveyance allowance on the basis of 
number of visits performed at the 
residence of patients in caSe of their 
disability or seriousness of ailment· • 

(b.) and (c). This information is not 
available as the status Or the class of 
the person at whose residence domici-
llary visit Is made is not entered in 
the visil. book required to the main-
tained for the purpose. 

Per Capita Cost Qf :bpenditure In 
C.G.B.S. Dispemaarles 

4526. SHRI H. N. NANJE GOW-
DA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) whether it is a fact that there 
are certain dispensaries under the 
C.G.H.S.. Delhi which are known as 
VIP Dispensaries that is Pandara 

. Road. WeIlesIy Road etc.; and 

(b) it so. what is per capita cost 
of exPenditure ill these dispenaarlea 
as eompared to d.t&pelJl'try til 
PUarpajr 
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HEALTH AND FAMILY WELFARE 
(SURl NIHAR RANJAN LASKAR): 4528. SHlU M. V. CHANDRA 
<a> No. SHEKHARA MURTHY: 

(b) Does not arise 

4527. llj~'"{i;: m-'m 'l,mn;r : 
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IMILSL 

SHRI P. M. SAYEED. 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether many Railway Ac-
counts Service Officers have voiced 
their concern over th~ mO .... e to in-
duct a relatively junior officer from 
another Service as Financial Com-
missioner; 

(b) if so, whether many railway 
employees have also feared that 
juniors have been promoted and 

seniors have started suffering; 

(c) whether this has created a lot 
of discontentment among the Railway 
Employees; and 

(d) if so, the reaction of Govern-
ment thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (d). The Indian 
Railway Accounts Service Oftlcera' 
Association ·presented a Memorandum 
on 18-11-80 expressing apprehension 
rzgardillg induction of an officer be-
longing to a cadre other than the 
Indian Railway Accounts Service for 
the post f1I. Financial Commissioner, 
Railways. This post is filled by the 
Government on the basis of decision 
taken bl' the AppOintments Commit-
tee of the Cabinet. So far, no orden 
haVe been issued for filling up the 
post. 

CrIteria for ()peDtD, CoDsuIatea .. 
Poreip C_tries 

4529. 8HR! M. RAMANA RAI: Wl11 
the Minister of . EXTERNAL Q-
FAIRS be pleased to state: 

(a) the criteria -adopted by the 
Government Of IDdia to open Consu-
lates in the foreian countries; 




